NATIONAL COMPANY LAW TRIBUNAL
GUWAHATI BENCH, GUWAHATI

ILA. No.70 of 2019
IN
CP (IB) No.08/GB/2019

Unaer Section 9 of the Insoivency & Bankruptcy Coce. 2016 read with Aue 6
of the Insoivercy and Bankruplcy (Applicahon to Adudicanng Author. ty) Ruies

2016

in the matter of

M’s Rosewood Projects (P) Lid. Petitioner/Operational Creaitor

-Versus-—

M/s Amarnath Intemnational Infrastructure (P) Ltd. Respondent/Corporate Debtor

Order delivered on 30" September, 2019

Coram:

Hon'ble Mr. Venkala Subba Rao Hari, Member (J)
Hon'ble Mr. Ashutosh Chandra, Member (T)

IRP 1n person Mr. Amit Pareek, CA

For the apphicant/OC Mr H. K Sarma, Advocate

ORDER

Mr Amit Pareck, IRP and Mr H. K. Sarma, advocate appearing for the appicant/OC
are present. Heard both sides in 1A No.70 of 2019 The above appiication 1s fied by the IRP
{5 aithdrawal of the above CIRP proceedings as the matter (s settled between the parties
Accordingly, the above Intenm Application 1s aliowed and ali the turther proceedings stand

withdrawn as settled out of the Court,

I In the resull,}omoany petition CP (IB) No 08/GB/2019 stands aisposed of as

s (-

Member (Techmcal) Member (JJéu:na'}
Adiudicating Authority Adjudicating Authornty

Dated. Guwahah the 30" day of September, 2019.
//Deka/30-09-2019//
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